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that on some other occasion. 

SHRI GAPILINGANA GOWD: May 
I know from the hon. Minister whether it 
is the general policy of the Government to 
advise constitution of Development Coun-
cil, for backward areas of respective, 
States say, for instance, in Rayalaseema, 
in Andhra Pradesh State? 

SHRI Y. B. CHAVAN: We are discu-
ssing the Question relating to U. P. There 
is a Development Board. 

WRITTEN ANSWERS TO QUESTIONS 

Development of Laccadlves 

'94. SHRI P. M. SAYEED: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) the amount sanctioned in various 
Plan periods for the development of 
Laccadives; 

(b) whether this sanctioned amount 
was actually spent in each Plan period; 
and 

(cJ if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDY A CHARAN SHUKLA): 
(a) to (c). The Union Territory of 
Laccadive, Minicoy and Amindivi Islands 
came into being with effect from the 1st 
November, 1956, i.e., in the Second Five 
Year Plan period only. A statement 
showing the amounts sanctioned and spent 
in the various Plan periods, and the main 
reasons for the short-falls, is laid on the 
Table of the House. [Placed in library. 
See No. L. T.-68/69] 
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Centre-State Relations 

'96. SHRI BABURAO PATEL: 
SHRI MANIBHAI J. PATEL: 
SARI E. K. NAYANAR: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the Chief 
Ministers of Andhra Pradesh, Orissa and 
Kerala have expressed their dissatisfaction 
over the Centre-State relations; 

(b) if so, the points of difference between 
the Centre and these States accordinll to 
the three Chief Ministers; 

(c) whether these Chief Ministers have 
also formally addressed the Central 
Government on the subject; 

(d) whether they have sUlIIICSled some 
remedies 10 improve the Centre-State 
relation; and 

(e) the reaction of Government in rCll8rd 
thereto? 

THE MINISTER OF HOME 
AFFAIRS (SHRI Y. B. CHAVAN): 
(a) and (b). Government have _ 




